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ACTION PLAN SUBMITTED BY THE COMMISSIONER AND DIRCETOR OF

MUNICIPAL ADMINISTATION, TELANGANA IN SUO MOTU APPLICATION
NO.27 0F 2016

1. Overview of ULBs under Krishna River stretch:

1.1 The Hon'ble NGT vlde order dt 29.7.2027 directed the respective departments

to file independent response to the Hon'ble Tribunal regarding the action plan that

they are going to take to implement the direction issued by the Tribunal and also

the Principal Bench in this regard to save river Krishna and river Tungabhadra in

their region.

1.2 In this regard, it is humbly submitted that river Krishna enters Telangana State

near Thangadi village in erstwhile Mahububnagar district and flows for about 146

kms in Telangana before entering Andhra Pradesh at Vellatur village, Suryapet

district. In Telangana, Krishna river flows through five distrlcts namely Jogulamba

Gadwal, Wanaparthy, Nagarkurnool and Suryapet.

1.3 There are five Urban Local Bodies (ULBs) near to Krishna river. Following table

provides the distance of the 5 ULBs from river Krishna, the Municipal Solid Waste

and waste water generated in these ULBs.

ULB

Name

Aeria I

distance

from river

Krish na

Sewage

generation

(MLD)

Solid

waste

generation

(TPD)

Quantity

of legacy

waste

(in MTs)

Ga dwa I -3 kms 8. 39 1.7 34,748

Alampur -7kms 7.7t 5 6,77 7

Ieeja -35 kms 3.60 t2 14,05 3

Kollapur -5 kms 2.86 9 t0,220

Makthal - 15 kms 2.97 8 14,308

TOTAL 19.53 51 80,099

1.4 Considering that the five identifled towns are not located on the banks of river

Krishna, have signiflcant distance from the river and have slope gradient away from

the river, asserts that these ULB5 are not the source of pollution for river Krishna.



1.5 However, the respective Municipal commissioners have taken multiple

initiatives in each of these ULBs for Municipal Solid Waste Management (MSWM)

and Sewage Management, to ensure that there are no environment concerns on the

river Krishna, due to these ULBs.

1.6 Details of the actions initiated by the state Government of Telangana and the

timelines for these activities is elaborated below.

2. SOLID WASTE MANAGEMENT

2.1 Nearly 51 TPD municipal solid waste is generated from these 5 uLBs and all

these ULBs are doing composting of the wet waste and have established Dry

Resource collection centres (DRCCs) for processing dry waste generated in the

ULB.

2.2 To further improve the Solid waste management scenario in the State including

the above ULBs for Bio mining of legacy waste and processing of fresh waste, the

Government of Telangana have formed committees vide G.o.Rt.No.150 MA & UD

Dt.11.3.2020 (Annexure-I) for processing of Request for Proposal (RFP) and

G.O.Rt.No.151 MA&UD dt.11.3.2020 (Annexure-Il) for approval of the Tenders.

Accordingly, commissioner & Director of Municipal Administration has floated a

tender on 12.3.2020 (Annexure III) grouping 130 ULBs into nine clusters.

Accordingly two bids were received and after evaluation of bids, the tender approval

committee in meeting dt.14.9,2021 (Annexure IV), have selected the two

agencies viz, Mls Sagar Motors and M/s Cube Bio energy Pvt Ltd and allotted

clusters 1& 8 and 4 & 7 respectively to the said agencies covering 52 out of 130

ULBs. The cluster comprising of the 5 ULBs under consideration was not preferred

by any of the two bidders and hence these were taken up in the next round'

2.3 However, in order to allot the remaining ULBs, a 2nd call for tender for

remaining 5 clusters (covering 78 ULBs) was issued on 01.10.2020 (Annexure V)

and 9 bids were received on 3.11.2020. The above 5 ULBs are part of cluster No. 5

of the said tender. The bids received are currently under evaluation which will be

completed within one month. As per the tender document, the agency shall

establish the fresh waste processing facility within 6 months from signing of the

agreement. The Biomining of legacy waste shall be completed within 18 months



from Commercial Operation Date (COD). Total approximate estimated cost for

setting up Fresh MSW Processing facility in these 5 ULBs is Rs 19.50 Crores and

cost for setting up Biomining facility is Rs 6.00 Crores.

2.4 It shall be ensured that the biomining of legacy waste in these 5 ULBs shall be

completed by 31.3.2022 and facility for processing fresh waste shall be established

by 30.10.2021 in each ULB.

2.5 In addition to the above, other initiatives like 100o/o Door-to-Door waste

collection, Encouraging Waste, Source segregation of waste, On-site wet waste

composting, especially for Bulk Waste Generators (BWGs), Ban on Slngle Use

Plastic and conducting various awareness campaigns with different stakeholders are

being taken up simultaneously in all the ULBs to ensure adequate processing of

MSW and curb environment pollution'

3. SEWAGE MANAGEMENT

3.1 It is estimated that nearly 15.94 MLD of wastewater is generated from these 5

ULBs. As short term measure, FSTPs are proposed to be established in each of the

5ULBs.Oftheidentified5ULBs,workorderisalreadyissuedtoM/sPVCRJVInfra

PvtLtdforestablishingtheFSTPsln3ULBsviz,Gadwal'IeejaandKollapur

(Annexure-VI). These FSTPs shall be completed by September 2021'

3.2 The Government vide G.O.MS No 358 Dt 4 9'2020 (Annexure-Vll) have

issued administrative sanction for Rs 26.00 crores for setting up Faecal sludge

Treatment Plants in newly constituted 68 Urban Local Bodies which includes balance

2ULBsi.e,AllampurandMakthal.Thetenderdocumentsarereadyforpublishing

butareheldupduetoimplementationofModelCodeofConductfore|ectionof

MemberofLegislativeCouncil'However,theEngineer.in-Chief(PH)videletterNo'

4602/17ftSrP68 ULBs/Mcc/2020-21 dt 76'2'202t (Annexure-vllI) has

addressedtheChiefElectoralofficer,HyderabadforrelaxationofModelCodeof

ConductforinVitingthetenderSandfinalisingthebiddersfortheworkof

construction, testing, commissioning including 5 years of O&M of faecal sludge

treatment plant facilities in the state on DBFOT basis, duly treating the work as

essentialandrelatedtopublichealth.Theordersinthisregardareawaited.Soon



after the receipt of orders further action shall be taken for publishing and

fina lisation of tenders.

3.3 11 STPS with cumulative capacity of 37.62 MLD, to caterto demand upto 2050,

are also proposed to be established in each of these 5 ULBs. The status of the

proposed STPS is as follows

ULB Total
STPs

proposed

Capacity of STPs to meet the
projected demand as per the 205O

DoDulation estimates
1. Gadwal 2 12.9 N4LD & 3.36MLD = 16.26 rqLD

2. Alampur 2 DPR under preparation

3. Ieeja 2 4.81 l'4LD & 2.11 IVILD = 6.92 MLD

4. Kollapur 3 0.57 MLD, 4.33 MLD & 1.24 MLD = 6.14

MLD

5, Ivla kthal 2 DPR under preparation

Total 1l STPS Total STP Capacity: 37.62 MLD

3.4 The Engineer-in-Chief (PH), vide letter t1L/T2lAE4/GEN/PCB/2019 dt L3.4.2020

(Annexure-Ix) have addressed the Principal Secretary to Government, MA& UD

Department for according administrative sanction for construction of STPS with Under

Ground Drainage network in 30 ULBs covered under various river stretches including

the five ULBS covered under river Krishna for Rs 2828.24 CRs. The sanction in this

regard is awaited.

3.5 In view of above, it is submitted that the department is taking all steps to process

fresh waste, bio mining of legacy waste and also to establish Sewage Treatment

Plants for treatment of waste water. Hence, it is most humbly prayed to close the

proceedings in the present Suo Motu application No. 27 of 2016.

Dated at Hyderabad on this the 25th day of February, 2O2O

Sd/- Dr.N.Satyanarayana, IAS
Commissioner and Director of

Municipal Adm in istration,
Telangana, Hyderabad

O/o the C&DN4A,
Hyderabad

,

lr.c.F.B.o/
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GOVERNMENT OF TELAN6ANA

ABSTRACT

IMEUD - Director of MuniciPat lamtnffiii'i6il Swachh Bharat Mlislon ' Solld waete

;,iH##i-:;;;;il-fh" t"g";v *iste throush bio'mrnlns ln att the uLBt

Constltution of a Commtttee ro. piolestng the Re-quest For Proposat (RFP) on blo'

1. Order dated 14.02.2020 of Hon'bte NGT in 0.A. No.606/2018'
i. i;; th" bl A, ietangana, Hvderabad Letter Roc. No. 180320/ 2070'Hz' dated

29.02.20?0.

ORDER:-

ln the reference 2d read above, the Director of l{uniciPat Admlnistration'

Tetangana has stated that as per the MiWM Rutes, 2016; at{ the Urban Local Bodies

have io ctear (egacy v/aste dumps through bio'remediation or bio'mining and

Processing & dispJsa[ of sotid wasie. Accoriingty the Project l{anagement Uoit of

birectoraie ol Municipat Administration has pre-pired a draft Proposal for taking up

processing of tegacy waste through bio'mining in all the ULBS.

2- The Director of MuniciPat Administration, Tetangana, Hyderabad has proPosed

to constitute a committee ol Officiats for processing the Request For Proposat (RFP)

on bio mining and requested the Government to issue orders.

3. After carefuL examination, Governrnent hereby constitute the foltowing

Committee of officiaLs for processing the RFP on bio'mining and processing & disPosal

of sotid waste ln alt ULBS:

G.O. Rr. No. 150

Sl. No.
--oesignation&Department

1
3n M:[ouswaEaao, Superintending Engineer,

Greater Hyderabad Municipal CorPoration, Hyderabad

7
TeputyTEecto'l
sotid Waste Management, O/o the CDA^A

3 Superjntending Engineer, E-n'C (PH)

4 SWM Expert, Greater Hyderabad MuniciPat Corporation

5 One representative from State Pottution Controt Board

4. Government, hereby authorize the Director of l uniciPat Administration,

Tetaneana. Hvderabad / solid Waste Management Board (to be constituted as per

ui,nt ioat ict. 2019) to ftoat the tender for processing of tegacy waste through bio'

minrnd in att it 
" 

ULAs in a ctuster approach duty meeting the expenditure from SBM /
t 5u Finance Commission / MuniciPat Generat Funds or any other funds reteased by the

Government.

5. The Director of Municipat Administration, Telangana, Hyderabad shatt take

necessary action accordingtY.

(BY ORDER AND IN THE NA}'{E OF THE GOVERNOR OF TELANGANA)

C. SUDHARSAN REDDY

SECRETARY TO GOVERNMENT

To
The 0irector of Municipat Administration,
Te[angana, Hyderabad.

lP.r.o.l

Scanned with CamScanner

Dated: 11-03'2020
Read ihe followln(: '



@
.2.

The Engineer-in-Chief (Pubtlc Heatth ),
Telangana, Hyderabad.

The Commissioner,' Greater Hyderabad Municipal Corporation, Hyderabad.
The Member Secretary,

Telangana State Poltution Controt 8oard, llyderabad.
CgpJ to:
050 to Minister, 

^,iA&1,J0PS to Principat Secretary to Government, MA&UD Dept.,
PA to Secretary to Government, IM&UD Dept.
SF/SC

//FORWARDEO BY ORDER//
4W/r1/

.JECTION OFFICER

CP

Scanned with CamScanner
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GOVERNMENT OF TELANGANA

ABSTRACT
or of l unicipat adm,niltrationl Swachh Bharat trlission . Sotid Waste
Processing the tegacy waste through bio-minlng in att the ULai -

a Committee for tender

Dated: 1 1-03-2020
Read the followinq: -

1 . Hon',ble NGT Order dated 14.02.2020 in o.A. No. 60,6/2016.
2. Ipn tlE_ 9MA, Telangana, Hyderabad Leuer Roc. No. 180320/ ZO2O_H2, dated

29-02-2020.
3. G.0. Rt. No. 150, lr'A &. uD (Tp&Ez) Department, dated .t1-03-2020.

ORDER:.

ln the reference 2d read above, the Director of Municlpat Administration,
I:,Tgill hr. *"!.! that as per the Municipat Sotid Waste trran;gement Rutes, 2016;
att the Urban Locat Bodies have to ctear tegacy waste dumps thro-ugh bio-remediation
:..--b-::Iil:s,,11d processins & disposar-of'sorid *;;i;: ;;;;;i"sry the project

ll - y!:::y:^t-unit oi oirectoiate 
"r 

i,r,i.ip"r 
-ririiirii"ii#ij, 

ilr'ji,";'; ;' ;#iproposal for taking up processing of tegacy waste through bio-mining in att the ULBS.

sl.
No. Designation & Department

1
Secretary to Government,
MunicipaI Administration & Urban Devetopment Dept.

2
commissioner & Director@
Tetangana, Hyderabad

3 Engineer-in-Chief (Pubtic Heatth), Tetangana, Hyderabad.

One official from TSPCB.

5. The Director of Munjcipat Administration, Tetangana, Hyderabad shatt take
necessary action accordingty,

(BY ORDER AND lN THE NArvlE OF THE GOVERNOR OF TE|-ANGANA)

G.O. Rt. No, 151

./- 
DP',1 

-ffi\,/z- \At 
VUr^.-- . ln -the reference 3d read above, Government constituted a committee of

tU urrrctals ror processing the Request for proposat (RFp) on bio mining in att ULBS.

J;- --l!" ,l*:,gr of Municipal Administration, Te(angana, Hyderabad has requested
the Government to constitute a Committee of officiats for tender approvat on bio-
mining of legacy waste in a[ the ULBS.

4. After carefut examination, Government hereby constitute the fou.owing

!:1n_l,-tt5 "g! 
Officials for.approving tender for proc.rring of legacy waste througi

Dro-mrnrng h processing solid waste in att ULB5:(,/

\41

To

C. SUDHARSAN REDOY
SECRETARY TO GOVERNMENT

lP.r.o.l

The Secretary to Government,

_ luriicipal Administration E Urban Devetopment Department.
\.-ffe Director of t'{unicipaL Administration,

Tetangana, Hyderabad.



-2.

The Engine€r in Chief (pubtic Heatth),
Tetangana, Hyderabad.

The Commissioner,

.. Greater Hyderabad Munlcipat Corporation, Hyderabad.
I he ,rtember Secretary,

_ Telangana stat pottutlon Controt Board, Hyderabad.
Coov to:
OSD to Minlster (tlA&UD)
PS to Principat Secretary to Government, MA&UD Deot..
PA to-Secretary to Government, A4A&UD Dept.
5F/SC

//FORWARDED BY ORDER// #,)\-
dPcnoN 

oFFTEK



File No. GDMA-H2|ELPU0THI44|2020-H2 SEC-CDMA (Computer No. 180320 )
Receipt No : 598133/2020/H2 SECCDMA

GOVERNMEXT OF TELANGANA

AAUNICIPAI ADIAINISTMTION DEPARTIAEI{T

From To
Dr.
Director of
Administration,
T.5., Hyderabad.
(cdma@cdma,gov.in)

Enct: as above
Yours faithfully
Sd/ - Dr. N. Satyanarayana,
Director of

for

V*r'"
\i"

The Commissioner,
lnformation I Pubtic Retations,
Department, A.C, Guards,
Hyderabad.

Lr.Roc.No.E- 155839/2019-H2, Dt. r 2.03.2020

Sir,

Sub: PS - l\ A Departtn€nt - Request for Proposal" for Setection of Agerry for Remediation
and Rectamation of Existing Dump,sites through Bio r{ining, Setting up of Municipat Sotid
Waste Processing/Treatment Facility for the Cluster of Munlcipatities/Municipal
Corporations in the State - Reguest - Reg.

Ptease find enclo6ed herewith five (5) copies of "Request for Propo6al" for Setection of
Agency for Remediation and Reclamation of Existing Dumpsites through Bio A{ining,

Setting up of Municipat Solid Waste Processing/Treatment Facitity for the Ctrrster of
unicipatities/Municipal Corporations in the State and request to kindty pubtish the same

in any two leadlng news paper (one in Tetugu & one in English) having targest circulation
in the State on 14.03.2020.

147
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. File No. CDMA-H2/ELPUOTHI44I2020-H2 SEC-CDMA (Computer No. 180320
Receipt No : 598133/2020/H2 SEC-CDMA

@VERNMENT OF TELANGANA

DIRECTOR OF MUNICIPAL ADMINISTMTION

SEQUEST FOR PROPOSAL

No. , 803 20l2020-H 2 Dt. 12.03.2020

The Director of ,{unlcipal Administration, TS, Hyderabad is invlung "Request for
Proposal" for serection of Agency for Remediatim and Reclamation of Existing
Dumpsites through Blo l ining, Setting up of l unicipal Solid Waste
Processing/Treatment Facitity for the ctuster of Municipatities/Municipar corporations
in the state, lnterested bidders are requested to submit RFp on or before 15:00 hou^
of 03.04.2020. The RFp document may be downtoaded from 14.03,2020
www.cdma.tetaneana. eov. in.

Sd,/. D r. N. Satya na ra ya n a,
Director of Mpl.Admn.

)

o
148
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File No. cDMA-H2rELpuorHr44r2020-H2 sEc-cDMA (computer No. 180320 )
Receipt No : 768588/2020/H2 SEC-CDMA @Minutes of meeting

14-09-2020 Time 05:00 PM

List of Partici
Name of pants Designation Organization
Sri. C. Sudarshan Reddy,
IAS

Secretary to Governmeni

C&DMA
Engineer - in- Chief Public Health

Engineering

Following key points were discussed during the meeting:

1. Meeting started with a brief introduction of the overview of MSW processing and
the legacy waste in the state that shourd be prioritized for treatrnent and disposar.
Accordingly, the RFP was published for Remediation and Reclamation of Existing
Dumpsite through Bio Mining, setting-up of Municipar sorid waste processingi

Treatment Facirity for cruster of ULBs in Terangana on Design Buird Finance
Operate & Transfer Basis (DBFOT) on j4_March-2020

2. The following ULBs have been excruded in the tender from the specific tasks:

i. 9 ULBs were completely excluded from

Suryapet, (ii) Komaptly, (iii) Dammaiguda,

Warangal, (vii) Narsampet, (viii) parakala

have undertaken independent initiatives

Biomining of legacy waste.

MA&UD

the tender process. These are (i)

(jv) Jawaharnagar, (v) Medchat, {vi)
and (ix) Wardhannapet. These ULBs

for fresh waste processing and

llP;ge

Dr. N. Satyanarayana, IAS Director

Sri. B.V Bhadra Girish
Representatives from following bictOin g fi rms

Mr. Uma Maheshwar, Managtnd Director M/s Cube Bio Energy Pvt. LtO.
Er. Manohar Kore, Managing partner

Mr. Kiran Jadhav, Direct,cr Mis Suman Waste Management

Meeting

Farst floor, CDMA office

Pvt Ltd



File No. CDMA-HaIELPLIOTHI6I2121.H2 SEC'CDMA (Computer No. 180320 )

No : 768588/2020/H2 SEC-CDMA

ii. 14 ULBs were not considered for bio-remediation and reclamation works in the

tender as there is no legacy waste in these ULBs. These ULBs are (i) Amanual,

(ii) Ameenpur, (iii) Badangpet, (iv) Bandlaguda Jagir, (v) Boduppal' (vi)

Gundlapochampally, (vii) Mahabubnagar, (viii) Manikonda, (ix) Meerpet, (x)

Narsingi, (xi) Peerzadiguda, (xii) Shamshabad, (xiii) Shankarpally, (xiv)

Turkayamjal.However,MsWprocessingworkshallbeundertakeninthese

ULBs as part of the tender

iii. 1 ULB - Vikarabad, was not considered for MSW processing in the tender'

However, Biomining work is proposed in the tender'

3. '130 ULBs are grouped into I clusters in the said common tender for processing

fresh waste and to undertake biomining of the legacy wasle on Design-Built-

operate.Finance-Transfer (DBFoT) mode, Concessionaire / Agency shall be

responsibleforcompletingtheBiominingworkinlsmonthsoftimelineandwill

simultaneouslyset.uptheMsWprocessingfacilityandmaintainthefacilityfor

nextloyearsonPPPbasisinalltheULBSforthealloftedclusters.Thisshall

ensure that all the ULBS progress simultaneously and meet the NGT deadline

4. Tender Timelines

5. Bid Evaluation

Following two bids were received in response to the tender:

a) Bidder 1: M/s Sagar Motors in JV with Suman Reality and lndustrial

Services and Janadhar Sevabhavi Sanstha

b) Bidder 2: M/s Cube Bio Energy Private Limited in JV with MSGP lnfratech

Pvt. Ltd. & Sudhakara lnfratech Pvt Ltd'

2ll';11 t'

496

Receipt

@

(Last date for submitting the bid was

extended thrice, after publishing the pre-

Final last date for submission



File No. CDMA-H2|ELPUOTH|44I2020-H2 SEC-CDMA (Computer No. 180320 )
Receipt No : 768588/2020/H2 SEC-CDMA

Consortium of both the bidding entities are eligible as per the tender conditions.

6. Technical evaluation of the documents submitted by the bidders was undertaRen.

This was followed up by the technical presentation to assess :he capability of

both the bidding entities. Following are the technical scores for the biding entities,

based on the documents submitted and the presentation of their Approach &

Methodology:

Cupe Bio E4ergy
1 Minimum Turnover of an

average of 10 Crores in
the preceding 5 (five)
financial years from the
due date of submission
of this bid

25 25

Experience in setting up
Municipal Solid Waste
Management (MSW)
projects and O&M of
eligible projects in the
preceding 5 (five)
financial years

35

3 Bio-Mining
Experience of waste
processed (in Tonnes) in
All OngoingiCompleted
Projects in last 5 years

15 15 0

4 Approach & Methodology 't5 10 8

5 Presentation 10 I 6

TOTAL 94 74

As per the tender condition, the bidders have to attain a minimum technical score

of '60 marks', for considering their bids for financial evaluation. Hence both the

bidders are technically quallfied for Financjal Evaluation

Financial Evaluation

As per the RFP condition, bidder has to provide a separate quote / per ton fee for

processing fresh waste and for processing legacy waste. A weightage of both the

values will be taken to arrive at the Lowest (11) bidder, as follows:

67% of per ton waste for MSW + 33% of per ton waste for of Eiomining

3lPage

G"

7.

8.

:Maxim u m
Marks

Bidder 1:r;M/s.r
Sqgqr Molors

100



File No. CDMA-H2IELPUOTHI4412OaO-H2 SEC'CDMA (Computer No. 180320 )

No : 768588/2020/H2 SEC-CDMA
Minutes of meeting

9. Both the bidders have given preference for all the g clusters. Financial bid

opening was conducled on 12-Septembe r-2020 in the presence of the authorized

persons of the agencies, and the following are the financial quotes and cluster

preference submitted as part of financial bid of both the bldders:

a. M/s Sagar Motora

c1 7 630 1980 1534.5
c2 2 630 '1980 1534.5
c3 6 630 1980 1534.5
C4 3 630 1980 1534 5

8 630 1980 1534.5
ut) 4 630 1980 1534.5

1 630 '1980 1534 5
c8 5 630 1980 1534.5
C9 o 630 1980 1534.5

b. M/s C ube

C,1 6 899 '1399 1234
7 899 1399 1234

C3 8 999 1499 1334
c4 I 899 1399 1234
c5 I 1099 1599 1434
LO 899 1399 1234

2 899 '1399 1234
c8 J 899 1399 1234
ao 4 899 1399 1234

10. Weighted Cumulative price bid of M/s Cube Bio-Energy was found to be

the lowest and hence M/s Cube Bio-Energy Pvt Ltd was declared as

'Ultimate Lowest Bidder'

'11. As per the clause 3.3 of the RFP the bidder is selected for any cluster if '

4lP.rBe

498

Receipt

@



File No. CDMA-H21ELPLIOTHIB11O?}'H2 SEC'CDMA (Computer No. 180320 )

Receipt No : 768588/2020/H2 SEC-CDMA
Minutes ol meeting

a) lf the bidder who has ultimate lowest Bid

b) A bidder who matches the respective per ton rate of Ultimate lowest

bidder.

12. Selection of Bidder

Technical committee conducted deliberations with the M/s Cube Bio Energy Pvt Ltd

who is the ultimate lowest bidder, for reducing the quote of Biomining, and

accordingly vide letter dt 14.9.2020 they have accepted to reduce price of bio mining

from Rs 8991 to Rs 6301 Per ton.

13. Allotnent of preferred clusters:

The cluster preference submitted by each of the bidder, as part of bid response, is as

follows:

slPr'ee

499

@

cl Medchal-Malkajgiri, Yadadri

Bhuvanagiri, Jangaon

16 6

c2 Nalgonda, Suryapet 11 2 7

Ranga Reddy '15 6 I

c4 l(hammam, Bhadradri

Kothagudem, Mahabubabad

12 3 1

C5 Mahabubnagar, Nagarkurnool,

Wanaparthy, Jogulamba

Gadwal, NarayanPet

to I I

Lb Karlmn'ager, Jagitial, Raianna

Sircilla

12 4 5

c7 KamareOdy, ttizamaUaO, Nirmat 10 1 2

c8 nMad, Mancnerial,

Peddapalli, Komaram Bheem,

Jayashankar BhuPalPallY

14 3

C9

-siddipetJvtedak,sangareddy,

Vikarabad

I 4
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a. M/s Cube Blo-Energy, being the Ultimate Lowest Bidder, may be ailotted

its first two preferred clusters:

i. 1rt Preferen cei Ctuster 4 comprising of 12 ULBs in Khammam,

Bhadradri Kothagudem and Mahbubabad districts

ii. 2nd Preferen ce Cluster 7 comprising of .l 0 ULBs in Kamarejdy,

Nizamabad and Nirmal districts

b. lU/s Sagar lllotors, had overlap In the cluster preference with M/s Cube

Bio-Energy the Ultimate Lowest Bidder. Hence, they have submitted their

revised preference vide letter dated 14.09.2020, as follows:

i. l't Preferenc e: Cluster 7 comprising of l6 ULBs in Medchal-

Malkajgiri, Yadadri Bhuvanagiri and Jangaon districts

ii. 2nd Preference: Cluster 8: comprising of 14 ULBs in Adilabad,

Mancherial, Peddapalli, Komaram Bheem and Jayashankar

Bhupalpally districts

14. Points for decision:

1. To accept the revised and mutually agreed lowest bids of M/s Sagar Motors

and M/s Cube Bio Energy Pvt Ltd for processing legacy waste / Biomining of

legacy waste at INR 630/- per ton

2. To finalize and allot the clusters as follows to both the bidders for undertaking

Eiomining work:

a. M/s Cube Bio Energy:

i. Cluster 4: comprising of '12 ULBs in Khammam, Bhadradri Kothagudem

and Mahbubabad districts

ii. Cluster 7: comprising of 10 ULBS in Kamareddy, Nizamabad and Nirmal

districts

b. M/s Sagar Motors:

i. Cluster't: comprising of '16 ULBs in Medchal-Malkajgiri, Yadadri

Bhuvanagiri and Jangaon d istricts

ii. Cluster 8: comprising of 14 ULBs in Adilabad, Mancherial, Peddapalli,

Komaram Bheem and Jayashankar Bhupalpally districts.

6lPa{e

s00

Minutes ol meeting
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3. lnitially Bio mining process shall be taken up in the above prefered clusters of

the agencies.

gub\'i&Z
'|#,ffi-Executive Engineer,

TSPCB Municipal Adminiskation

1l

'".W
MA&UD
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GOVERNMENT OF TELANGANA
MUTICIPAL ADMINISTRATION DEPARTMENT

s03

@
From
Dr. N. Satyanarayana, lAS,,

Encl: As above

To
The Commissioner,

Director of Municipat Administration lnformation & Pubtic Retations
Government of Tetangana, Department, A.C. Guards,
T.5., Hyderabad. Hyderabad

Lr.Roc.No.18O320/ZO19-HZ, Dt.01. 10.2020
5ir,

Sub: Mpl Admn Dept-S€tection of Agency for Remediation and Reclamation of Existing
9umpsites through Bio Minjng, Setting up of Municipat Sotid Waste
Processing/Treatment Facjtity for the Ctuster of Municipatities,/Municipat
Corporations in the State- Request for Proposat- Catted for.Reg.

Ptease find encloced hereMth five (5) copies of ..R€quest for proposat,' for

"Setection of Agency for Remediation and Rectamation of Existing Dumpsites through Bio

Mining, S€tting up of Municipat Sotid Waste processing / Treatment Facitity for the
Ctuster o, Municipatities / Municipat Corporations in the State. for pubtication on

02.10.2020 in any two leading News paper (one Engtish & one T€{ugu) having targest

circulation (throughout the state).

Yours faithfu lly
Sd/- N.Satyanarayana
Director of ltpl
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Receipt No :787136t2020t{2 SECCDiIA frql
\-/

GOVERNMENT OF TELANGANA

COI,IIAJSSIONER & DIRECTOR OF AAUNICIPAL ADI,IINISTRATION

REQUEST FOR PROPOSAL

NO,180320/2020-H2 0t.01.10.2020

The Commissioner & Director of Municipat Administration, TS, Hyderabad is inviting

"Request for Proposal" for Setectlon of Agency for Remediation and Reclamation of Existing

Dumpsites through Bio l ining, Setting up of l,tunicipat Sotid Waste Processing/Treatment

Facitity for the Ctuster of Municipatities/Municipal Corporations in the state. lnterested firms

are requested to submit RFP on or before 16:00 hours of 21.10.2020. The RFP document may

be downtoaded from www.cdma. telanqana.eov. in from 10:00 Al of03,10.2020.

Sd/-N.Satyanarayana

Director of Mpl Admn
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From
Dr.T.K.Sreedevi, I.A.S.,

.' . Director of
, a, ,Municipal Administration,

Telangana, Hyderabad.

File No.CDMA-H2/ELPL/SWM/1 0/2018-H2 SEC-CDMA

GOVERNMENT OF TELANGANA
MUNICIPAL ADMINISTRATION DEPARTMENT.

To
M/s. PW Infra Ltd.
Kavuri Hills, Phase l,
Kavuri Hills Jubilee Hills,
Hyderabad-500033.

Sir.

Sub:PS - MA Department - Letter of Award for setting up of Faecal Sludge Treatmcnt
Plants (FSTP5) in Urban Local Bodies of'l'elangana for Package one (l) on "Design,
Build, Operate & Transfer (DBOT Hybrid Annuity)" basis - Work Order - lssued -
Reg.

Ret'; 1. C&DMA's lnvitation for Requesr fr.rr Proposal.
2. Your Bid dated.l2.09.20l 8.

I invite your attention to th€ r€f€rences cited.

ln response to lhis oflice Request for Proposal, in lhe reference 2nd cited you have

fumished the Request for Proposal (RFP) for undertaking the captioned work on "Design,

Build, Operate & Transfer (DBOT Hybrid Annuity)" basis. Consequcnt upon the "Bidding

Process" as detailcd in the RFP, C&DMA have accepted your Proposal for thc financial quote

as detailed below.

1. Rs 17.99 cr (Rupees Seventeen Crore Ninety Nine Lakh only) as Bid Project Cost; and
2, Rs. 0.95 cr (Rupees Ninety Five Lakh only) as lst year O & M Cost.

2. Further, I wish to inform thal the amount psyable to you shall be in accordance with

thc provisions of RFP/Draft Concession Agreement during thc Concession Period of l0 (ten)

years and requested to sign the Duplicate copy of the Letter of Award (LOA) and return ihe

same as an acknowledgement of receipt of the LOA. Further, requesl you to sign the

Concession Agreement with C&DMA within 30 days of the LOA failing which, the LOA

shall stand revoked and the Bid Security shall bc iorfeited and note that you have to comply

with all the provisions of RFP including formation of Special Purpose Vehicle (SPV). as

applicable, before entering into the Concession Agreement with C&DMA.

3. Further I also wish to inform that for due and faithful performance ofyour obligations

during the Concession period, you shall have lo f'urnish not later than 30 (thirty) days from (he

signing of the Concession Agreement, an irrevocable and unconditional guarantee from a

Bank acceptable to the Authority for a sum equivalent to 3o/o of the Bid Project Cosl
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anrounting to Rs. 0.54 cr (Rupees Fifty Four lakh only) in the form as set forth in Schedule D

ot lhe Draft Concession Agreement The furnished Bank gusrantee shall be returned to you as

per the provisions of the RFP/Draft Concessiotr Agreement' the Bid security furnished by 1'ctu

fbr an amount of Rs.7 (Rupees Seven) lakhs sholl be returned to you on furnishing of the

Pcrformance Security and as per the provisions of the RFP

4. ln this connection, I wish to inform that lhe said Package One consists ol'thc

following Urban Local Bodies where thc standalone !'aecal Sludge Treatment Plants (FSTPS)

hlvc to be set up and maintained during the Co|cession Period:

t Further as advised by lhe fechnicill E\alualion Comtnittee' on signing of the

Concession Agreement you should take up sctting up of Faecal Sludge Treatnlcnt I'l rll

(FSTP) on pilot basis in one of the Urban Local Bodies as mutually decided and demortstrate

the capability / acceptability of proposcd technology for treatment of Faecal sludge in meeting

rhc perfonnance standards as stipulaled irr tlrc RIrP/Drati Concession Agreemcnt for the

lreated Faecal sludge.
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6. On successful implementation of the pilor PlanVprojecl and only on validation of the

same by the Technical Evaluation Comminee, you will.be allowed to take up the

implementation of the remaining FSTPs as per the provisions of the Concession Agreement.

Please note that you are cntitled to receive payments for the pilot project subject to its
satisfactory completion only. Notwithstanding anything to the contrary contained in the

RFP/Drafl Concession Agreement, in the event thar pilot plant is not completed successfully

within 3 (three) months or the extended period provided by the Authority of signing of the

Concession Agrcemcnt for any reason whatsoever, all rights, privilcges, claims and

entitlements of the Selected Bidder / Concessionaire under or arising out of this LOA / the

Concession Agreement shsll be deemed to have being waived by, and to have ceased with the

concunence ofthe Selected Bidder / the Concessionaire, and the Concession Agreement shall

be deemed to have being terminated without any liability on the Authority. Suitable

amendments will be incorporated in the Draft concession Agreement already made available

to you and on your acceptance ofthe same the Concession Agreement will be signed.

7. ln view of above, you are requested to conlply with all the terms and conditions set

forth in the RFP. ln case ofany defaulr on your part, you shall be liable for action as stated in

the RFP document and confirm to comply with the terms and condilions mentioned therein.

Yours faithfully,
SREEDEVI 'I'K

DIRECTOR OF MPL ADMN

Copy to the respective Commissioners of ULBs for necessary action.

Copy submitted to the Principal Secretary ro the Government, MA&UD, Telangana for kind
information.

tid

IST

Signatur
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G.O. Rt No.358
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2. Fro.n tho DirA, T€langpna, Hyderabad Lsttet Roa No' 2820$201&lt2'

Dst6d:19.8.2@0. ooo
ORO E Rr-

lnth6ciqrrr3tEncarglabdbyDkectorolMunicipalAdminbtratbn'Telangana'
,*"-i.iifr-t"i"t t- i; rpJ io*" 

"no 
aflot c€t€tul examinalil ' Got'atnmcnt

;:ff#;-,;;-;;il;r"' 
"" 

i,*r"i i Rs.26.00 cro.es for s'ttins uP of F?ccal

li-fiil ffi5.#;;;;h;i il"^E irsrp) in no'vlv conetituted 66 urban Local

Bodi6 (ULB3).

2. Govsmmant also accod pstmis3ion to Administrative Statr Colleg€.. of lndia

OScU, iiu""rUao lo exlend pic{ec{ devetopment suppo,l indudlng finalizirp the

iesig,i". pioorrement, impleme;tation supPort, monitoring and oxtending ord b end

capeclty UuiUing to nody cooslMed 68 ULBs

3. The Dircc'tor of Muniipal Administration, Hydorabad shall take nec.$ary ecffon

ln the mattar sccordingly.

(By oRDER AilD lN rllE t{AllE OF THE GOVERNOR OF IEITNGAIIA)

ARVIND KT.l AR
PRINCIPAL SECRETARY TO GOVERNTEIIT

To
The DirEctor o, Muni:ipal MmlnHratbn, Hydorabad .

Th6 DirEclor, Cent e f.r Energy, Envlronmont, Urban Govemanca & lnftastudrm
Departmenl. ASCI, Hydarabad.

Tha Vrce Chainnan & Managing Oirector, TUFIDC, Hyderabad
Thc O.S.D. to Hon!16 M (I\TAAUD).
The O.S.D. lo Prindpsl Secrebry to Govemmont, MA &UD Dspartmsnl
Th€ P.S. to S€cret8ry to GovBnun6nt, MA &UD D€partment
SF/SC

//FORWARDED::By ORDER//

LASsrsrk[EcroRt-)

08-Sep-20 05:51 PM
I of I
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GOVIiRNMIN't' orrnl'ANCANA

nuBLlc l{E,\LTt{ AND t\,luNlcll'Al, liNclNtllilllNo D'lr^nrMENT

L':ttrr Ng-{00:,,'t-l/-liSl l'.(r$ UI.llVNlC(72(t2l)-21 * - --.-tl.r: 
l6'!2!U1

Frtrrtt
Sn R. Snlrlhrr,

NI,E,.

Engino.'r-irr-Chicf,
[\rlr)ic H,.xlth,
AC Gurrrls, l{t'.lt'r.rL'r.1,

Sir

l'rf
ll 

lrc Chiul ltk:cloral Ollirq'
'lclan11nna Sla tt:,

5lh Irlrxrr, North Dloclz,,

Ilrrtlrlha llhnvan, Municigal (lom?l':t 
'

M.C. ItoatI, llani57un1, ll'1clr:r'tbt)

Subs MA & UD - PHMED ' Construction' Tesling' Commiss ioning inct"rlir.41

Years of Operation & Maintcnancc of Faecal Sludgc Treatmelt ?ili'i

Facilities in the State of Telangana on DBFOT Basis - Permission 'o ir'-/it2

tenders on E-Procurement Pladorm duly relaxing the Model CcC"' ci

Conduct - Requested - Regarding.

Ref.: 1) G.O.RI. No.35& MA&UD (UBS) DePt., Dt. 0+@-20n

2) Honlble National Green Tribunal Order OA No' 593/2!17 'Dt ll4i,f2| '

3) Press Note Circular No. ECI/PN/10/2021 of the ECI,DL7142-?I'27'

The Govemment of Telangana;;;.. r'cited have accorded parrission

for an amount of Rs. 26.00 crores for setting up of Faecal gudge Treaturent Ptants

(FS'IP5) in newly constituted 68 Urban Local Bodies falling in diseica of Jagtial

I%ulas$a Gadwal, Kamareddy, Karimnagar, Khammarn Mahbubabad, lvtancherial

Medak, lv{edchal-Malkajgti, Nalgonda, Narayanpet, Nirmal, Nizamabad, PerJdapaily,

Ratqiarddy, fungareddy, SiddiPet, SuryaPet, Vikarabad, Wanaparthy, Warangal Rural

and Yadadri Bhuvanagiri of Telangana.

ln the rcference 3'd citcd, the Elcction Commission of lntlia has issued Press Nott

for conducting Biennial Election to thc Legislativc Councils from Graduat*s' md

TelrJrrerd corutituerries oI Mahabubnagar -Rongareddy - hlyclcrabad GroduaNs' and

Wtangzl - Ktrammam - Nalgonda Gradurtes' in Tclangana rvith the datrt of poll being

on 746 Nlarcti,2O2l. Further, it ia menhoncd th t ttrc Moclel Cotle of Conduct

coraemint these electione will come into forcc with immediate cf(ect in the concerned

coratituencie6.

Z1I6-ty,r.prulxr Olvt.rSL 6l UISr[rrErr., S.n .rjrcall5tfo.k!@tr.Dlurlld ro CEO IS R.tullo. ot IiCC d..

Scanned with CamScanner

t'



tn the rcfcrencc 2nd cited, tlrc Hon'blc Natlonnl Crccn Trlbunal has passcd the

judgement in thc oA No. 593/201?, Dt. 14-05-2020 ahat " dll the Llrbon Locnl Bodies or the

anctmerl deparhrrcnts of ,hc Stale Govcrnnrcnl hnuc lo ensurc lOO% trcttlrt,enl of llE Seneralcd

scrrtrgr nnrl in rtcfi ull- to pay un4nsnlion tlhich is lo be rccovercd by lhe Shl$NTs toilh ellect

lrom 0144-2020. In dcfault of such collcctiott, tlrc Slotcs/ lJTs are lioble lo pay such

compensatrbn. Thc CPCB is to collecl tlrc samc nnd uliliu /or lhc reslorolion o/ the

cntritonnrenl".

In this connection, it is to inform that the work Setting up ol Faecd Sludge

Treatrnent Plants are lor safe disposal of the septage into the environment and are

based on the directioru of Hon'ble National Green Tribunal issued in OA No.593/2U7.

Hence the Election Commission of India may kindly be addressed lor relaxation

of Model code of Conduct in respect of inviting tenders and finalizing bidders for the

worl CrnsEuction, Testing, Commissioning including 5 years of Operation &
Mainterunce of Faecal sludge Treaunent plant Facilities in the state of relangana on

DBFor Basis to be taken up in (7) packages considering these works are to be taken up

based on the orders of Hon'ble NGr as a part oI sanitation duly ueating this rvork as

essential and related to Public Health.

Yours faithfully,
s/-

ENGTNEER-IN- cmEF (PH)

/Cnpy suAmitted to the Principal Secretary to the Government, MA&UD

IXECUTIVE ENGINEER GH)
Ir!4q

@



. OOVERNMDNTOI?TDLANGANA
PUBLIC HEALTH & MUNICIPAL ENOINEERING DEPARTMENT

Email: eicpht@mail.com
Fax: 040-2339337t (ENCPH)

Phonc:23391208 ENC
233 16841 GEN

From
R. Sreedhar,

M.8.,
Engineer-in-Chief,
Arblic Health,
A.C. Guards,
Hyderabad.

Sir,

lo
Thc Prlnclpal Sccrctary to Govt.,
MA&UD Dcpartmcnt,
Telangana Sccrctariat,
Hydcrabad.

Sub: PH & MED-NGT Ordcrs in O.A.No.l48 of 2Ot6 and O.A No.6?3/2Otg attdAction Plan for- restoration of Water quarity for polluted river stretches,Action PIan for urilizing treatcd *aJte water - modifcation as per theremarks com.rrunicated Uy-CfCe - neg.

Ref: r) E-in-C (PH), Lr.No.l0l /T2/ AEa /Gen/pcB/2016, Dt: O3-05_2019
2) Govt. Memo No.l322 /TpeE.2/iotg, Dated:23_08_2019, MA&UD DeDr3l P-in-c (pH), Lr.No. I 0 I /.t2 / AE4 / Gen / pcB / 20 ts / ra ts, bi, ie_08-Z0i s.
4) E-in-C (pH), Lr.No. I 0 r /T2 / AE4 / Gcn / pCB / 20 tg'/ r 6 Le, nt, r r-Os_ioiO.

Kind attention is invitcd to the Govt. Memo 2"rr cited, whcrein it was requested tofurnish the action plan for utilization of treatcd waste water.

As informed vide this officc lctter 1,r cited, the DMA has entrusted thc
preparation of dra.ft policy for utilization of wastc water to ASCI, Hyderabad.
sybscguently, DMA has submitted a copy of the draft policy document (prepared by
ASCI) to thc Government. It was recommendcd in the draft policy document to
constitut€ a steering committee (including Engineer-in-chicf (pH) as a member) at
statc level and Task Forcc Committee at District Level.

Thc sewerage systcm in the twin citics is maintained by the HMWSSB. Regarding
the Urban areas (other than twin citics), thc dctails of STPs taken up by pHME
Dcpattrnent in various towns and thcir status were furnished vide ref 3.a cited.

In thc towns whcre STPo are already constructed, the ULBs are given directions
to uflliz* the trcated waste water for Horticulrure and Industrial use (rvherever
iadustrics are iocatcd in Munlcipal Limits). In Ramagundam, RMC has taken up the
issue with NTPC for utilization of treated waste water for thcrmal projects.

Regarding the other towns, DPRo arc prcparcd undcr TMDP project to take up
scwerage schemes for the old Towns {57 No.s) and for the new towns for rvhich DPRs
arc not available, tentativc amounts based on populauon are arrived at. Tentative
Action Plan for l0 years for taking up sewerage Schemes in Telangana ULBs (except
for towns where UGD has been taken up in thc past decade under UIDSSMT & other
schcmcs) aggrcgating to Rs.13,239 Crorcs was submittcd vide reference 3.d cited.



Thc year-wise brcakup was as follows :

Cost

9!e:s9-

Rs. In

auLtt
1298.1t
1407 ,09
i;nm
1441,94
tnfi.ss
1308.75

S.No. Phasc No. of ULBs

I I ycur
.4

!r
9
I

2 II
3 lll 1'1nt
4 IV
5 t2
6 VI

Vll ycar t7
s VIll 1'6111 t7 1268.49
9 lX ycar 30 1390,07
IO X vcar t7 591.86

Total i34 13238.74

s.
f,o

trlame of the EEetch

As and rvhen the schemes are completed, the schemes will be handed over lo the
y .LB" q the ULBs will be guided to utilize the treated waste water for horticulture,
mduslnal use and other non-potable purposes by identiffiag potential users as per
t}te policy which may be approved by the Govt.

^ ^ -*b".q"Ttly, as suggested during the review meeting held in TSpCB by the
G.O.I Team, priority Action Plan for t2 U=Les com.ing in the p-olluted reaches of 4 i,rer
stretches with an estimated cost of Rs 1334.39 crivas submitted to ttre Government
vide referencr 4o cited. It is informed by TSpcB authorities that tre cpcB suggested
to oodi$ tle Action Plal once again. Accordingly, discussions were beld with NEERI
offoals aad the priority Action Plan is once again modi.fied (incorporatiog 30 towns
r:nder four reaches) as shown below :

Cost of proposed STps atolg
with UGD System (Rs i.n

Iusi
Hyderabad, to Nalgonda

toW
u ^nieet^ (Gowdicharla to
Na-kkavagu) / Nakkavagu
(Bachugudem to Confluence

, point of Na-kkavagu and
Manjeera)

Ikrakavagu-Klnaerasanl
(Along Palvancha)

o&M
Nil. (Srnce the tfOO Schez,e
has been taften up and

Nil

Palwancha

l) 6s.09
2) I 03. f:6
3) s4.36
4) 82.00
s) 49.43
6) 27.6s
7)Nil. /Since the IJGD Scheme
has been taken up ancl

I 16.21

ffiuluratracl
2) Jammil<r.rnta
3) Parkal
4 ) tshupallpally
5) Sultanabad
6) KoLhapalli
7) Karimnagar

Maacru
Warangd to Somanpalli
(Kaimnagar LMD to
Somanpalli)

\-



(

16davari
Basa-r to Khammam
(Basar to Bhadraehala)

ll r,
_.1 rvrangpgfl6l
2) Ramagundam
3) Dharmaouri
4) Jagtyal
5) Korutta
6) Metpally
7) Manusuru
8) Bellafipalti
9) Chennur
l0) Kyathanpalty
I l) Luxettlpet
l2) Mandamarri
l3) Naspur
14) Khanapur
I5) Nirmal
16) Armoor
17) Manthani
l8) Bhainsa

| 1) 180,00
2],352.26
3) ie,34
4l ts7.67
s) r05.69
6) 56,33
71 67,41
8)9r,s4
9) 58.9s
r0)86.78
11154,07
12182.79
13) 19t,60
t4l 51.42
rs) 140.00
16l 119.49
17139.9s
t8173.74

I

I

I

I

aIra[!,E
Thangadi to Wadapaily

1)Gadwal
2) Alampur
3) Ieeja
4)KoUapur
5) Makthal

1) 113.73
2) 33.08
s) 70.73
4)r 04.86
5) s5.4r

Grand Totrrl (30 ULB8I Rs,2828.24 Crores

- F this regard, it is to submit that out of 30 towns as shown above, DpRs arerail,able for 17 ULBs sincc thc prcparation oi DpRs was taken up with the worrd bankfuy;og urdg TMDp project. However thcrc was no provision io. i*pr"."niution Iischges in TIIDP project. For thc barancc 13 uLBs, DpRs need to'be oreoared bvagpointing Consultsnts. The towns are Dharmapuri, Chennur, k;;d;;;1"1
L_uxettjryl, tanchcrial, Naspur, Khanapur, Nirmal,'Manthani, Af;il:-ff'#;,j:
fothapalli & Parkal.

ln view ofabove, Govt. is rcqucstcd :

(1) To accord Administrativc sanction in the I.t phacc for an trmount of Rs.2828.24 Crores to talie up Action plan for construction of STps with UGD
network in the ebove B0 propoced topa! on priority basis lSince Schemes

,^. yerg alread.l completcd in Karimnagar and Miryalgudi Towns).
lzl ro lEEue in8tructions to thc Commiss.ioncrs of 13 ULBs (Dhatmapu4

9Pnlr . Kgothanpallg, Luxeuipet, Mancherial, Naspur, Khanaour. Nirmat
Manthani, Alanpul Makthot, Koihapati & parkail to d, th. Diil'rr"r*;j'iJ
lppoinring consuttants _ by mectlng the' cipendirur. ir"i-'intFunds/Municipal Gcneral Funds.

yours faithfu[y
sd/-

Copy to the DMA for information and nccessarv acrion 
Engincer-in-Chief (PH)

Copy to the Mcmber Sccrctary, 'lSpCB forunioirna-tion ana ncccssary action.

ll Alcstcd I I
,1 ,/
ncei(PH)
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